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LIC HOUSING FINANCE LIMITED
4th Floor, Jeevan Prakash Building, PM Road, Fort, Mumbai - 400 001

DEMAND NOTICE

Sr.
No.

Loan
Account No.

Name Of Borrowers Description Of Secured Asset. Demand 
Notice Issue 

Date

Loan Availed 
(disbursed)

O/s Amt. as on 
Demand Notice 
Date.i.e total o/s 

amt.
1 611900001445 MR/MRS. SEEMA RAHUL SALUNKE Flat No. 702, 7Th Floor, F-Wing, Building No.4, Sai Savli Tower,  Vinay Unique Complex, Village Nilemore, 

Survey No.255 & 261, Hissa No.4,     Nallasopara (West), Vasai, Thane, Maharashtra – 401 203
10-Jan-24 Rs. 13,00,000.00 Rs. 21,48,530.58

2 610100006222 MR/MRS. SEEMA SHESHDHAR PAL & 
MR/MRS. SHESHDHAR NANKU PAL

Flat No. C/103, 1St Floor, Vraj Vaibhav Chsl, Shiv Vallabh Cross Road Rawalpada, Dahisar –East, Mumbai 
Maharashtra – 400 068

10-Jan-24 Rs. 69,99,000.00 Rs. 76,54,717.60

3 610200002326 MR/MRS.ANJU CHHABURAO JADHAV &
 MR/MRS. JYOTI ANJU JADHAV

Flat No.404, 4Th Floor, A-Wing,  Building No.5, Sai Plaza  Apartment, S.r. No.175, Hissa No.05 & 06, 
Village Virar, Taluka Vasai, Thane, Maharashtra – 401 305

10-Jan-24 Rs.19,00,000.00 Rs. 21,21,132.19

4 610200002612 MR/MRS. SUNNY UPENDRA GUPTA & 
MR/MRS. ANSHU SUNNY GUPTA

Flat No.104, 1St Floor, Wing-Q4, Kalpavriksha, Gram Panchyat Hedutane And Kanpoli, Panvel, Raigad, 
Maharashtra – 410 206

10-Jan-24 Rs.25,00,000.00 Rs.26,09,605.50

5 610300003388 MR/MRS.VALERIAN PAUL LOBO & 
MR/MRS. JYOTHI MARY LOBO

Flat No.702, 7Th Floor, B-Wing, Raheja Solitaire, Suvery No.50, Hissa No.1, Plot No.5, Swami Vivekanand 
Road, Goregaon (W), Mumbai Maharashtra – 400 062

10-Jan-24 Rs.1,81,30,993.00 Rs.1,76,54,602.22

6 610500006802 MRS. PURNIMA CHAKRABORTI &
 MRS. PUSHPA MANORANJAN CHAKRABORTI

Flat No.104, 1St Floor, Building No.3, Landscape Heights, Cts 9247, Survey No.132, Village Ambernath, 
Taluka Ambernath, Thane Maharashtra – 421 501

10-Jan-24 Rs.25,00,000.00 Rs.28,05,372.84

7 610600003184 MR/MRS. AZIM HUSEN MODAK & 
MR/MRS. FARIDA HUSAIN ALI MODAK

Flat No.3402, 34Th Floor, Tower No.05, Pearl In The Clan City, Village Rohinjan, Panvel, Raigad, 
Maharashtra – 410 208

10-Jan-24 Rs.65,83,500.00 Rs.1,01,89,865.03

8 610600003196 MR/MRS. RAVI UTTAM PAWAR  & 
MR/MRS. PRAMILA UTTAM PAWAR

Flat No.3306, 33Rd Floor, Tower No.03, Diamond, Plan City,   Village Rohinjan, Panvel, Raigad, 
Maharashtra – 410 208

10-Jan-24 Rs.34,56,000.00 Rs.52,19,968.41

9 610900006292 MR/MRS. ROHAN R PAGARE & 
MR/MRS. RAJENDRA GENU PAGARE

Flat No.101, 1St Floor, A-Wing, Shree Sai Vaishnavi Apartment,    Survey No.198, Kasheli, Bhiwandi, 
Thane(W), Mumbai Maharashtra – 421 302

10-Jan-24 Rs.12,64,000.00 Rs. 13,88,165.99

10 610900006720 MR/MRS. SACHIN SADASHIV KALE & 
MR/MRS. SARIKA SACHIN KAL

Flat No.103, 1St Floor, Building No.c-2, Sinhagad Chsl, Shree Complex, Phase- 3, Adharwadi, Jail Road, 
Kolivali, Kalyan, Thane, Maharashtra – 421 301

10-Jan-24 Rs.17,30,000.00 Rs. 18,30,201.09

11 610900007763 MR/MRS. DEEPAK MADHUKAR BAGUL & 
MR/MRS. ARCHANA DEEPAK BAGUL

Flat No.004, Ground Floor, Building No.j5, Xrbia Vangani-Phase Iii, Village Khadyachapada, Taluka 
Karjat, Raigad, Maharashtra -410 201

10-Jan-24 Rs.10,00,000.00 Rs. 8,58,287.21

12 610900011021 MR/MRS. ARVINDKUMAR RAMAPATI 
UPADHYAY & 
MR/MRS. BEENADEVI RAMAPATI UPADHYAY

Flat No.102, 1St Floor, Shubham Apartment, Shubham Niwas Chsl, Survey No.31, Hissa No.1, Katrap 
Highway Road, Kulgaon, Badlapur (E), Village Shirgaon, Taluka Ambarnath, Dist. Thane, Maharashtra 
– 421 503

10-Jan-24 Rs.15,00,000.00 Rs.15,82,668.67

13 611100002913 MR/MRS. MALA RAJENDRAPRASAD SHARMA 
& MR/MRS. GEETA RAJENDRA SHARMA

Flat No. A/1, Ground Floor, Bldg. No. 9, Vishnu Park, Survey No.138, Hissa No.1 & 2, Survey No.139, 
Village Bolinj, Virar West, Vasai, Thane, Maharashtra – 401 303

10-Jan-24 Rs.15,99,000.00 Rs. 11,42,688.00

14 611100004459 MR/MRS.NEHA OMPRAKASH TIWARI & 
MR/MRS. GANESH DHARMA MAYALU

Flat No.23, A Type, 4Th Floor, Building No.28, Survey No.66,  Haware Nakshatra, Village Tembhode,  
Palghar, Maharashtra – 401 404

10-Jan-24 Rs.15,00,000.00 Rs. 16,65,185.27

15 611900001800 MR/MRS. VARSHA M DESHPANDE & 
MR/MRS. MUKUND PRALHADPANT 
DESHPANDE

Flat No.208, 2Nd Floor, B-Wing, Vasant Kutir Chsl, Om Nagar, Ambadi Road, Vasai Road (4), Palghar, 
Maharashtra – 401 202

10-Jan-24 Rs.20,00,000.00 Rs.17,45,606.78

16 611900002041 MR/MRS. HRISHIKUMAR KRISHNAKUMAR 
DEY & MR/MRS. MEGHNA HRISHIKUMAR DEY

Flat No.203, 2Nd Floor, C-Wing, Casa Aurelia, Village Khoni, Kalyan, Thane, Maharashtra – 421 30 10-Jan-24 Rs.35,35,930.00 Rs.61,43,660.11

17 612300001978 MR/MRS. ABHISHEK  JAISWAL &
 MR/MRS. PRIYA ABHISHEK JAISWAL

Flat No.202, 2Nd Floor,  Building No.04, Daisy, Mohan Highlands Chsl, Village Katrap, Ambarnath, Thane, 
Maharashtra – 421 503

10-Jan-24 Rs.34,20,000.00 Rs. 45,29,652.35

18 610500008390 MR/MRS. PRATIK JAYESH UKANI Flat No.104, 1St Floor, Shree Shiv Om, Belvali, Badlapur West, Ambarnath, Thane, Maharashtra – 421 503 10-Jan-24 Rs.15,00,000.00 Rs.15,43,458.59
19 610500010613 MR/MRS. RAJENDRA GANJIDHAR PATIL, MR/

MRS. UJWALA RAJENDER PATIL & 
MR. SURESH KISHAN GOSAVI (GUARANTOR)

Flat No.1001, 10Th Floor, A- Wing, Aum Residency Chsl, Survey No.55 And 56, Village Barave, Taluka 
Kalyan, Dist. Thane, Maharashtra – 421 301

10-Jan-24 Rs. 25,00,000.00 Rs. 27,01,301.74

20 610500012157 MR/MRS. PRADNYA SACHIN MORE & 
MR/MRS. SACHIN ANANT MORE

Flat No.705, 7Th Floor, H-Wing, Shubh Srushti Phase-Ii, Survey No.34, Hissa No.13/8, Village Katrap, 
Ambarnath, Thane, Maharashtra – 421 503

10-Jan-24 Rs. 39,00,000.00 Rs.40,33,727.17

21 611100002976 MR/MRS. MAHESH VIKRAM  PILLAY &
MR/MRS. VIKRAM DEVIDAS PILLAY 

Flat No.505, 5Th Floor, A Wing, Aarambh Apartment, Gaothan Plot No.111, 112, 113 And 107, Village 
Aagashi, Virar West, Taluka Vasai, Thane Maharashtra – 401 303

10-Jan-24 Rs. 20,50,000.00 Rs. 29,78,675.57

22 612300001278 MR/MRS. ATUL KAILASH PATHAK Flat No.002, Ground Floor, Vighnaharata Residency, Plot No.6, Survey No.25, Hissa No.1, Village Katrang, 
Taluka Khalapur, Dist. Raigad, Maharashtra – 410 203

10-Jan-24 Rs. 24,75,000.00 Rs. 45,30,158.51

23 612300001848 MR/MRS. MILINDSING SUMERSING RAJPUT & 
MR/MRS. PREETI MILINDSING RAJPUT

Flat No- 402, 4Th Floor, F- Wing,  Aashray Aanand, Survey No.141, Hissa No.1B And Survey No.140, 
Hissa No.2A, Village Ambernath, Thane Maharashtra – 421 501

10-Jan-24 Rs.18,18,000.00 Rs.18,47,060.83

24 612300001973 MR/MRS. DINESH WAMAN WAGHMARE Flat No.1,  Sadguru  Sadan, Sai Chhaya Chsl, Survey No.32, Hissa No.2 (Part), Plot No.6, Shirgaon, 
Badlapur (E), Ambarnath, Thane, Maharashtra – 421 503

10-Jan-24 Rs. 29,92,500.00 Rs. 29,55,746.37

25 612300003495 MR/MRS. ZAINAB BAKIR BHANPURWALA & 
MR/MRS. MOHMEDFARID MOHMEDSIDDIQ 
QURESHI  

Row House 152-A, Plot No – 152, Sector Flora, Elegant Phase-I, New Survey No.262, Village Jambrung, 
Taluka Karjat, Dist. Raigad, Maharashtra – 410 201

10-Jan-24 Rs. 70,00,000.00 Rs. 74,93,170.31

26 610100006694 MR/MRS. MOHAMMED ADIL ABDUL KARIM 
ZARIWALA & MR/MRS. SHAMA MOHAMMED 
ADIL ZARIWALA

Flat No. 1103/1103A, 11Th Floor, Building No. 2, Servey No. 109, Gaurav Woods Chsl, Beverly Park, 
Village Navghr, Mira Road (E), District Thane, Maharashtra – 401 107

10-Jan-24 Rs. 57,95,000.00 Rs. 76,66,986.26

27 610200001115 MR/MRS. VISHAL KHARAK LAMCHHANE & 
MR/MRS. KARISHMA VISHAL LAMCHHANE

Flat No. 202, 2Nd Floor, D -Wing, La- Arihant Harmony Servey No.96, Hissa No.1, Village Ukrul, Tal Karjat 
District Raigad, Maharashtra – 410 201

10-Jan-24 Rs. 20,00,000.00 Rs. 28,72,463.65

28 610500009934 MR/MRS. RAJU PRAKASHCHAND SETHI & 
MR/MRS. SANGITA RAJU SETHI

Flat No. 105, 1St Floor, Sai Amber Residency, Plot No. 90, Navde, Sector 45, Panvel, Raigad, Maharashtra 
410 208

10-Jan-24 Rs. 22,70,000.00 Rs. 23,84,827.72

29 610600003305 MR. AKASH HANUMANT KAMBLE Flat No. 403, 4Th Floor, Sahyadri Residency Chsl, Plot No.141, Sector-10, Taloja Panchnand, Navi 
Mumbai, Panvel, Maharashtra – 410 206

10-Jan-24 Rs. 19,80,000.00 Rs. 26,42,843.39

30 610900012345 MR/MRS. MOHITOSH S MONDAL Bungalow No.220/A Sector – Daisy, Elegant Phase 1 Plot No/220, New Survey No. 262, Mouje Jambrung, 
Karjat, Raigad Maharashtra -410201

10-Jan-24 Rs. 88,20,000.00 Rs. 1,06,29,172.91

31 611100002548 MR. VIVEK RANBIRSINGH CHAUHAN, 
MRS. SWATI VIVEK CHAUHAN & 
MR. VIKRANT RANBIRSINGH, CHAUHAN 
(GUARANTOR)

Flat No. 104, 1St Floor, B- Wing, Building Type -7, Agarwal Paradise, Sector -I, Servey No. 383, Vrindavan 
Mein Township, Bolinj, Virar (W), Thane Maharashtra - 401 303

10-Jan-24 Rs. 37,50,000.00 Rs. 51,11,963.30

32 610600003973 MR/MRS. KRISHNAKUMAR RAMABAHADUR 
SHUKLA & MR/MRS. KUSUM KRISHNAKUMAR 
SHUKLA

Flat No.601, 6Th Floor, B-Wing, Gayatri Classic, Servey No. 9, Hissa No.8, Village Fene Bhivandi, Dist. 
Thane, Maharashtra – 421 302

10-Jan-24 Rs. 25,86,500.00 Rs. 27,75,881.01

33 612300002626 & 
612300002809

MR/MRS. PRASHANT KASHINATH MENGAL & 
MR/MRS. KASHINATH SHANKAR MENGAL

Flat No. 101, 1St Floor, B-Wing, Survey No. 14, Hissa No. 7, Shree Ramtirth, Harshal Nagari, Revenue 
Village, Belavali, Badlapur West, Tal. Ambernath, Thane, Maharashtra 421 503

10-Jan-24 Rs. 5,60,000.00 & 
RS. 11,000,000.00

Rs. 5,76,838.27 & 
Rs. 11,66,761.74

34 612100002366 MR. PRASHANT SUDAM DESHMUKH Flat No. 301, 3Rd Floor Atmaram Complex Servey No. 11, Hissa No. 1/3 Plot No. 3 Village Ashtami, Town 
– Roha, District-Raigad, Maharashtra – 402 109

10-Jan-24 Rs. 21,00,000.00 Rs. 24,28,039.84

35 612300002058 MR/MRS. SUNIL RAMESHLAL PESWANI & 
MR/MRS. KARINA SUNIL PESWANI

Flat No. 202 2Nd Floor, Shiv Corner, Near Gandhi Road, Situated Near Blk. No. A-816, Ulhasnagar, District 
Thane, Maharashtra – 421 005

10-Jan-24 Rs. 30,00,000.00 Rs. 33,04,075.07

36 611900001445 MR/MRS. SEEMA RAHUL SALUNKE Flat No. 702, 7Th Floor, F-Wing, Building No.4, Sai Savli Tower,  Vinay Unique Complex, Village Nilemore, 
Survey No.255 & 261, Hissa No.4,     Nallasopara (West), Vasai, Thane, Maharashtra – 401 203

10-Jan-24 Rs. 13,00,000.00 Rs. 21,48,530.58

37 611900001860 MR/MRS. JENNIFER RICHARD RODRIGUES & 
MR/MRS. RICHARD VICTOR RODRIGUES

Flat No. 1, Ground Floor, Star Avenue -B, Cts No. 6216, Village Kole-Kalyan, Taluka Bandra, Near Rustik 
View Society, Village Road,  Kalina, Santacruz  East, Mumbai, Maharashtra – 400 029

10-Jan-24 Rs. 52,00,000.00 Rs. 55,87,991.37

38 610400004442 MR/MRS. DEEPAK KARAMSI PATEL & 
MR/MRS. BHAVNA DEEPAK PATEL

Flat No. 1704, 17Th Floor Bldg No 3 Unique Vista Phase 3    Village Chitalsar/Manpada, Thane West, 
Maharashtra – 400 607

10-Jan-24 Rs. 28,69,439.00 Rs. 44,74,347.04

39 610500008606 MR/MRS. SANTOSHKUMAR MUNDARRAM 
SONKAR

Flat No. B/302 3Rd Floor, Chandresh Oasis A, B, E Chs Ltd,  Lodha Heaven,  Kalyan Shil Road, Nilje, 
Dombivali East,  Mumbai Maharashtra – 421 204

10-Jan-24 Rs. 20,24,000.00 Rs. 22,33,677.47

40 610900010280 MR/MRS. NITIN GOVIND TRIBHUWAN & 
MRS. MEGHNA NITIN TRIBHUWAN

Flat No. 22, 3Rd Floor, Building No. 17, Vijay Park Chsl, Ghodbunder Road, Kasarvadavali, Thane (W), 
Maharashtra – 400 607

10-Jan-24 Rs. 38,00,000.00 Rs. 45,80,122.53

41 611100002851 MR/MRS. NILESH ANAND PHONDKE Flat No. 204, 2Nd Floor, C - Wing Building No. 3, Shree Raghuveer Samarth Apartament, Shree Swami 
Samarth Nagar, Village Virar (E), District Palghar, Maharashtra – 401 305

10-Jan-24 Rs. 20,24,000.00 Rs. 22,77,021.03

Under Section13(2) of Securitization And Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002) (SARFAESI Act, 2002)
Notice is given to you the below-mentioned Notices at Sr. No. 1& 2 that the envelopes containing the notice issued by the Authorized Officer of LIC Housing Finance Ltd.(‘LICHFL’) u/s 13(2) of the SARFAESI Act by Regd. Post A/D, have been 
returned undelivered by the Postal authorities for reasons mentioned thereon.
Notice is therefore hereby served to you Notices vide Rule 3 of the Security Interest (Enforcement ) Rules,2002 that you had availed housing loans mentioned against your names below end on account of defaults committed by you in payment of 
the EMIs (composing of principal and interest),’Accounts have been classified as’ Non performing Assets’ in accordance with the guidelines issued by Reserve Bank of India as such you Notices are hereby called upon to pay the entire outstanding 
amount mentioned in column 6 against t you Notices’s name together with further interest till payment within 60 days from the publication of this notice, falling which LICHFL shall take possessions of the secured (mortgaged) assets under the 
provisions of the SARFAESI Act with right to transfer by way of sale, lease and to appoint any person to manage the said assets without prejudice to any other remedy available to LICHFL. The amounts realized from exercising the powers as above 
will firstly be applied to wards all costs, charges and expenses which are incurred and expenses incidental thereto and secondly applied towards discharge of dues as mentioned against you Notices names below with contractual interest till the 
date of actual realization and residue if any shall be paid to you after the entire dues of LICHFL are recovered in full, If the dues are not fully recovered with the proceeds in the course of exercise of the said powers against the secured assets, we 
reserve outright to proceed against you before DRT/Courts for recovery of balance amount of dues along with all other incidental expenses. The undersigned is the duly authorized officer to issue this notice and exercise powers u/s 13 as aforesaid. 
This public notice is to be treated as notice u/s 13(2) of the SARFAESI Act, 2002.

Date	 	:	07.02.2024	 																																																																																																																																																																																																																																																																																						Authorised	O�cer
Place  : Mumbai                                                                                                                                                                                                                                                                   LIC HOUSING FINANCE LIMITED

MAHARASHTRA INDUSTRIAL 
DEVELOPMENT CORPORATION 

(A Government of Maharashtra Undertaking) 

Extension Notice 

E Tender Notice No. 109/2023-2024 (Mumbai) 

Vide above E Tender Notice, tender for following works 
were publish in Daily Navakal, Mumbai, Daily Mid Day, 
Mumbai, Daily Free Press Journal, Mumbai, Daily Jagruk 
Times, Mumbai, Daily Khabre Aaj Tak, Mumbai, Daily Sagar, 
Ratnagiri on 10/01/2024. 

Now the Extension Notice is hereby issued for extending 
the date of raising the queries, answers to the queries / MIDC 
Clarification and availability of tender on MIDC website for the 
above work. 

The blank tender forms above works will now be available 
from 06/02/2024 to 20/02/2024 on MIDC’s Website 
http://www.midcindia.org. 

Interested agencies may upload their queries before 
09/02/2024 on website of MIDC. Answers to the queries / 
MIDC Clarification will be available from 14/02/202 on 
Website of MIDC. 

Please note that the bidders who have already submitted / 
uploaded their offer will again have to reload or resubmit their 
offer with or without change, such bidders shall also note that 
if offers is not reloaded or resubmitted, their bid will be out of 
completion for the this tender in particular. 

Other contents of the tender notice remain unchanged.

Sr. 
No.

Name of Work

1. Ratnagiri Water Supply Scheme…Providing, Lowering, 
Laying and commissioning 500 mm dia. D.I. Pure water 
Gravity Main pipeline from WTP at Chalkewadi to GSR 
at Guest House Ratnagiri.

2. Ratnagiri Water Supply Scheme…Providing, Lowering, 
Laying and Commissioning 500 mm dia. M.S. Raw 
Water Rising Main pipeline from Harcheri to WTP at 
Chalkewadi.


